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No, 2764/T&CP/2011 — Notice is hereby given that the existing land use maps for the Seepat
Special Area has been prepared under sub section (1) of section 15 of the Chiattisgarh Nagar Tatha Gram
Nivesh Adhintyam, 1973 (No. 23 of 1973} and a copy thereof is available for inspection w.e.f, 01-06-2011 in
Office of Deputy Tahasil Office Seepat and the Office of the Collector, Bilaspur C.G. and Joint Birector
Town and Country Planning Office, Mungeli Naka, Bilaspur during office hours on working days. The limits
of Seepat Special Area are detailed in Schedule given below :—

Seepat Special Area Limit
SCHEDULE

North : Village Selar, Thalmala, Nargoda Tharakpur & up to the Northern limits of village Parsahi,

*
EFast : Village Tharakpur, Hindadih, Dawandih, Parsahi, Darrabhatha, Koudiya & up to the Eastern
limits of village Raliya,

South : Village Khajuri, Pandhi, Deori, Gaitaura & up to the Southern limits of village Raliya.

"West 1 Village Raliya, Gataura, Pandhi, Khajuri, Mohara & up to the Western limits of village Selar.

If thereby any objection or suggestion with respect to the existing land use map so prepared it should
be sent in writing to the Joint Director, Town and Country Planning, Mungeii Naka, Bilaspur or at the Exhibi-
tion place at Seepat within a period of thirty days from the date of publicatin of the notice in Chhattisgarh
Gazette.

Any objection or suggestion which may be received from any person with respect to the said existing
land use map before the expiry of the specified above will be considered by the Director.

Inspection Site — Duypty Tahasil Office, Seepat
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